
* 
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Plots for weaker sections of the Society 
in DDA Schemes 

1948.   SHRI      NAND KISHORE 
BHATT: Will the Minister of URBAN 
DEVELOPMENT be pleased to state whether 
Government are considering any proposal to 
release smalt plots for weaker and middle 
sections of the society in DDA residential 
schemes other than the Rohini Scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): A "Scheme for 
providing developed plots for self-help 
housing to lower strata of the society 
economically weaker sections including 
squatters linked with affordability", has been 
included in the Seventh Five Year Pran for the 
Union Territory of Delhi as a development 
scheme of DDA. 
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Urban Basis Services rrogramme 
1950. SHRI SURESH PACHOURI: Will 

the Minister of URBAN DEVELOPMENT 
be  pleased  to   state: 

(a) whether Government have launched 
an Urban Basic Services Programme to 
improve the quality of life of the urban poor; 

(b) whether the programme has been 
launched with the help of the State  
Governments and UNICEF; 

(c) if so, what are the main features  of 
the programme;   and, 

(d> what is the number of areas proposed 
to be covered dining the period 1986-87? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALB1R SINGH): (a) and (b) Yes, 
Sir. 

(c) The Scheme is intended to improve 
awareness and to motivate collective 
community Organisations in improving quality 
of life in general and the development of 
children and women of the low-income urban 
families in particular. The expenditure on the 
Scheme will be shared among the UNICEF, 
State Government and the Central Govt, in the 
ratio 40:40: 20. 

The UNICEF have pledged an assistance of 
US $9.2 millions under this Scheme. 

(d) It is proposed to cover 36 districts in 
various States and Union Territories  under 
this  Schema. 

Concurrent evaluation of IRDP 

1951. SHRI SURESH PACHOURI: Will 
the Minister of AGRICULTURE be pleased 
to state; 

(a) whether a concurrent evalua 
tion of the integrated rural develop 
ment programme has shown that in 
28 per cent of the cases, assets" created 
with the help of the programme are 
not intact with the beneficiaries; 

(b) if so, what are the other points 
found by the evaluation; 

(e) whether the data of concurrent 
evaluation of IRDP were being collected by 
29 reputed organisations in the country from 
'36 districts- since 1985; and 

(d;> if so, what are the results of the survey 
for October-November, 1985 and what steps 
the Central Government propose to take in 
view of the drain of assets in the seheme of 
IRDP? 

THE MINISTER OF AGRICULTURE 
(SHRI BUTA SINGH): (a) The concurrent 
evaluation report of 36 selected districts in 
October-November, 1985 has found that 28 
per cent of the sample beneficiaries did not 
have the assets intact at the time of survey. 

(b) to (d) The data is being collected  from  
October-November.   1985. 

Some of the major findings in the October-
November, 1985 concurrent evaluation report 
are summarised below ;- 

(i) more than 60 per cent of the sample 
beneficiaries had been identified in the 
Gram Sabhas; 


